Name of the Corporate Debtor:

Number: 1

(Please click here for previous Lists of Creditors)

REWARD REAL ESTATE COMPANY LIMITED; Date of Commencement of CIRP; 06-12-2023; Llst of Creditors as on: 30-12-2023; Name of IP: Mr. Modilal Dhanraj Pamecha; Process
; Last 5 digitof registration number:'12127

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

No. of Claims

Summary of Claims Received

Amount

No. of Claims

Summary of Claims Admitted

Amount

% Share in Total
Amount of Claims
Admitted

0.00

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

NA

Unsecured financial
creditors belonging
to any class of
creditors

0.00

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

0.00

NA

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

24

32442202684

18

25916268843

100.00

6525933841

Annexure 4

Operational creditors
(Workmen)

0.00

NA

Operational creditors
(Employees)

0.00

NA

Operational creditors
(Government Dues)

26531539

0.00

26531539

Annexure 7

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

669163284

0.00

669163284

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

33137897507

25916268843

0.00

7221628664

NA



https://ibbi.gov.in//en/claims/claims-list/20209
https://ibbi.gov.in//uploads/claims/b19c22347e9eb7909314e63a21f75282.pdf
https://ibbi.gov.in//uploads/claims/2024-04-13 20:35:21-db663e2d12b79e47f3709e170acd205c.pdf
https://ibbi.gov.in//uploads/claims/2024-04-13 20:35:21-6eaaf2906386f3fd94a32d7b2105e156.pdf
http://www.tcpdf.org

